OFFICE OF THE PRINCIPAL DISTRICT & SESSIOHS JUDGE (NORTH-WEST)
ROHINI COURTS, DELHI

i
ORDER : ,
The transfer and posting of the following officials is hereby made with immediate effact:-
SI.No: Name of the official ; : From i To
" Ms. Reena i ‘ - TSPA In the court of Sh, Shivaji Anand, Ld. AS)-
1 (DjoSh. Nareshkumar g pomce Pocl. North-West, Rohlnl) o3.cum.Spl, judge NDPS, North-West, Rohini
|E.C.-96283597 ' ' . Courts, Delhl. . s
EMs_ Rinki PA In the court of Sh, Shiva)i Anand, Ld. AS)-|PA In the court of Ms, Divya Singh, Ld, JMFC
2 |wro Sh, Rakesh 02-cum-Spl. Judge NDPS, North-West, Rohini| {Mahlla Court-01); North-West, Rohinl Courts,
|E.C.-B9850882 Courts, Delhl. . Delhi.
5 :mﬁéfgﬂnu} BBl PA In Office Pool, North-West, Rohini Courts,|FA in the court of Sh. Kapll kumar, d. Asj|’
| . a
'E.C.-53755079 Delhi. . |{8pL FTC), North-West, Rohini Courts, Delhl.
8 ;m%fg'gh&ﬁ'i’r‘;n A SPA In the court of Sh, Kapll Kumar,. Ld. AISJ‘ SPA In Office Pool; North-West, Rohini Courts,
'E.C.-34720799 (Spl. FTC), North-West, Rohinl Courts; Delhl, "} Delhi.
~ 'Ms. Mona Madan JA in Record Room, North-West, Rohini[]A In R&l Branch, North-West, Rohini Courts,|.
5  W/oSh. Sandeep Madan |courts, Delhi. Delhl. s :
_E.C.-10538453 ? , !
5h. Rakesh Kumar #A In R&l Branch, North-West, Rohinl Courts,{JJA In Record Room, North-Wast, Rohini!
6 '5[0 Sh. Suraj Bhan Delht, Courts, Dalhi. |
E.C.- 94675423 ]
. Ms. Nidhi Assistant Ahlmad/jA In the court of|Assistant Ahlmad/)jA in the court of Ms. Dlvya]
7 iD/o 5h. Kuldeep Singh Sh. Apoorv Bhardwa), Ld. JMFC-02, North-|Singh, Ld. JMFC (Mahila Court-01), North-l
E.C.-96057306 West, Rohini Courts, Dethi, Woest, Rohini Courts, Delhi. |
R G- 1
1 Sh. Krishan Kumar Orderly in the court of Sh. Vinod Yadﬂ\f. Ld. Orderly in th rt of Sh. M h G !
8 '5/0Sh. Ramesh Chander |District Judge (CC-02), North-West, Rohinl| 2reGrY i tne€ court of =n. Muneesh Garg,
'E.C-64124731 Courts, Delhi, . Ld, AS}-03, North-West, Rohini Courts, Delhi. !
Notes: ‘

1. 5h. Kushal Singh S/o Sh. Prem Singh, E.C.-38462078, Civil Nazir In the court of Sh. Vinod Yadav, Ld. District
Judge (CC-02), North-West, Rohinl Courts, Delhl shall also forthwith work as CIvil Nazlr in the court of the undersigned,
in addition to the dutles already assigned to him. : :

2. Transferred official(s) shall handeover the charge of all the records in thelr custody along with the computer Hardware
& other peripherals, non-consumable stationery articles, if any, before relinquishing thelr duties at transferor stations.

3. Non-comgpliance of this order ar immediately proceeding on leave shall be considered dellberate insubordinatign
and disciplinary action shall be taken against the official as per rules.

i .

_ (NISHA SAHAY SAXENA)
\ PRINCIPAL DISTRICT & SESSIONS JUDGE
NORTH-WEST DISTRICT, ROHINI COURTS, DELH!

No.F2(2)/Admn. I&I/NW/RC/2026/ 196y - ERd| _pate M[e 3G

Copy forwarded for Informatlon and necessary action to:-

1. Ld. Principal District & Sessions Judge (HQs), Tis Hazari Courts, Dethi.
2. The Judicial Officer(s) concerned, Rohinl Courts, Delhi.
3. The Officer In-Charge, Accounts Branch {NW), Rohini Courts, Delhl.
4. The5r. A.0{) / A.0.()), Adminlistration Branch-l, } & 1} {Central), Tis Hazari Courts, Delhl.
5. The Sr. A.Q.{j) / A.0.(J), North-West District, Rohinl Courts, Delhi.
6. The Record Officer, North-West, Rohini Courts, Delhl. ‘
7. The Dealing Official, Personal File, Administration Branch-l, Il & IIl {Central), Tis Hazarl Courts, Delhi.
8. The Dealing Official, ACR Cell, Tls Hazari Courts, Delhi. e
2~ The Web-slte Committee, Rohini Courts / TIs Hazari Courts, Delhl.
10. Personal Office of the undersigned.
11. The Faciiitation Centre, Rohint Courts, Delhl. 4 .
12. The Branch Inchage, Library Branch, Rohini Courts, Delhi .
13. The Dealing Officlal, LAYERS seat, Rohinl Courts / Tis Hazar] Courts, Delh for upleading this order on LAYERS.
14. The official(s) concernead. ‘
15 The Dealing Officlal, R&I Branch, Rohini Courts, Delhi with the direction to send copies of each of the Relleving Report

and the Joining Report of the above named officlal{s}, on immediate racelpt,of fhe same, to the Adml t
Branch-l, Il & Il (North-West)}, Rohini Courts, Delht. { MD’OQ
% % b

PRINCIPAL DISTRICT & SESSIONS JUDGE
NORTH-WEST DISTRICT, ROHINI COURTS, DELHIL




